NATIONAL COMPANY LAW TRIBUNAL @

SINGLE BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 28/03/2018 AT 10.30 AM
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CP/3/2017 1

ORDER
The Independent Mediator Mr. R.Rajesh, Advocate present.

The Petitioners in person present. The Respondent in person
present. It has been submitted by the Independent Mediator that
during the mediation process, both the parties were brought near
to the stage of settlement but sorhe of the issues which have been
raised by the parties could not be sorted out and ultimately there
is no chance of settlement. The Respondent stated that he is not

interested to settle the matter.

In view of it, the Independent Mediator Mr. R.Rajesh,
Advocate is relieved of his assignment. The Respondent is directed
to file the detailed reply to the Petition before the next date of
hearing, by providing a copy to the other side. Put up on

12.04.2018 at 10.30 A.M.
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